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C'.:NT AL ADNllt\J ISTRAT Iv r~IBUNAL 

Original ·'4)pl ic at ion i'Jo. 1366 of 2002. 

\foln 'b Ie Mr. S Day al, A • .IVl. 

Sunil Kumar Yadav, 

-~ 

s/o Sri Dalla Yadav, 

r/o Jungle Sikari, 

P/o Jungle Chaubari 

District Gorakhpur. 

• ••• •.• •• .App lie ant 

(By /:£!vocate : Sri R.K. Chaubey) 

versus. 

1. union of India through 

General fl.\ma:;er, North Eastern 

Railway, Gorakhpur. 

2. Chief personal Officer, 

North Eastern Railway, 

Gorakhpur. 

3. Chairman, 

Railway • e cru i tment Board, 

Near Gorakhpur Railway station, 

Gorakhpur, pin Code- 273012 • 

• • , , • , ••••••• Re spo nde n ts , 

(By .Advocate : Sri K.P.Singh)~ 



. - -2- 

0 R...Q. _.§.JL. 

This application has been filed seieking appointment 

of the c;1pplicant on the post of Commercial Clerks/Ticket 

Collectors. 

2. The case of the applicant is that he has passed 2 years 

·vocational Course in Railway Commercial (Job Li.nke d-Fu.l l Time 

Course) wh ic h comme nce d in the Academic year 1997-98 and 

accor d.inc..« to the conditions given in the· advertisement 

dated 09.11.1996 in 'Rojgar Samachar 1 that the candidates 

wil~ be appointed in the . ailway Service as a Commercial 
~ 

Clerks/Ticket Collectors. After s ucce ss f ubycornp le t.Lnq the 

ccur se , the applicant has not been appointed although the 

other candidates have been appointed. The applica,t had made 

a representation to the respondents which/1; claims, has nn>t 

been replied to. 

3. we feel that it is expedient to direct tha respondents 

to consider a detailed representation which shall be made 

by the applicant within a period of 2 we ek s and pass --a 

reasoned and speaking order on the said representation within 

a period of 3 months from the date of receipt of the said 

re presentation. 

4. There shall be no order as to costs. 

Wember-A 

!vanish/- 


